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Victimisation of Employees in Naarup
and Gorakhpur Fertilizer Plants

196. SHRI MUKUNDA MANDAL:
Will the Minister of PETROLEUM
AND CHEMICALS AND FERTILI­
ZERS be pleased to state:

(a) whether four employees of the
Namrup Fertiliser Fsctary, Assam and
six employees of the Gorakhpur Ferti­
liser Plant were victimised during the
emergency; and

(b) if so, steps taken by Government
to reinstate them in service?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a)
and (b). Four employees of the
Namrup Fertilizer Factory were
arrested under MISA. They have



63 ' Written Answers * JUNE*'14, 1977 Written Answers

since been reinstated with lull bene­
fits including continuity of service
and seniority.

f
Services of 6 employees of the

Gorakhpur Fertilizer Plant were ter­
minated on account of absenteeism.
Four of these employees are also al­
leged to have been involved in a 
murder case and they have not been
considered for reinstatement. Of
the remaining two, one person has
been'Reinstated and the case of the
other is being reviewed by the FCI.

Issue of Free Railway Passes to Diffe­
rent People

197. SHRI MADHU LIMAYE. Will
the Minister of RAILWAYS be pleas­
ed to state:

(a) if it was the practice of the
Railway Board under the previous
Government to issue free railway
passes to deftereat people;

(b) if so, the number of passes issu­
ed and the class of free railway travel
permitted under them,

(c> whether the new Government
have since decided to cancel these
passes altogether or to lay down fresh
criteria for the issuance of such passes;
and

(d) if so, the details of the decision
taken in this regard?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) Yes, H was the practice to issue
complimentary passes, with the ap­
proval of the Minister.

(b) Number of Class of Pastes
Passes

228 1st
*4l Ilnd

- ̂Sii>
(c) Instructions have been issued

not to renew the old complimentary
passes after their date of v expiry.
The renewal of old passes and the
issue of fresh passes will be done
only on the basis of norms and cri­
teria that are being formulated.

(d) Does not arise.
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Rail Link for To#n of llazaribagta

199. DR. B. N. SINGH: Will the
Minister of RAILWAYS be pleased
to state:

(a) whether there is a proposal to
connect the town of Hazaribagh with
railway line; and

(b) whether considering the impor­
tance of the area, which abounds in




